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Title: Need to provide compensation under calamity Relief Fund to the farmers whose houses and crops have been damaged by
cyclone and rains in northern parts of Gujarat.

MR. SPEAKER: Mr. Madhusudan Mistry, please go to your seat and speak on the issue relating to calamity relief.
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MR. SPEAKER: Why are you bringing all this confrontation? Please mention the issue which is more important.
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